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R 

BEFORE THE NATIONAL GREEN TRIBUNAL, KOLKATA 

RANCHA 

O. A. No. 152 of 2023 (EZ) 
(Earlier 0. A. No. 153/2023/PB) 

NANAPr 

Engineer, 

A/AB 22 
htA 

Applicant (s) 

I, ASHUTOSH, son of Shri D.K.Tiwary, presently posted 

Environmental Engineer , Jharkhand State Pollution 

Control Board having its office at T. A. Division 

Building, H.E.C, Dhurwa, Ranchi and am duly authorized 

and hereby solemnly state and affirm as follows : 

Respondent (s) 

TWO RUPEES 

of Jharkhand State 

in compliance of the 

at present, T am Working and posted as 

THEnvronmental Jharkhand State 
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Pollution Control Board having its office at T. A.

Division Building, H.E.C, Dhurwa, Ranchi and as

such, I am well acquainted with all the facts and

circumstances of this case.

2.That, I have gone through the order dated 03/05/2024

passed by the Hon'ble National., Green Tribunal,

Eastern Zone Bench, Kolkata and has' understood the

contents therein.

3.That, I have been authorized to swear this affidavit

on behalf of the Jharkhand State Pollution Control

Board by the Competent Authority. Further, it lS

stated that I have gone through the relevant files

and records In the present case.

4.That, the instant O.A. was taken up by the Principal

Bench of Hon'ble NGT on the basis of the letter

petition received by the Hon'ble Tribunal from the

Applicant Shri PritarnKumar, wherein it was alleged

that a large number of stone crushers have been

established within the prohibited area of the flood

river causing damage to environment by

and affecting the smooth flow of river

Ladi and
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Paali. It has further been alleged that the crushers

are also causing noise pollution effecting health of

the villagers of nearby area.

5. That in view of seriousness of the issue raised in

the application, the Principal Bench of Hon'ble

Tribunal, New Delhi vide Order dated 24/05/2023, was

pleased to constitute a joint Committee comprising

of District Magistrate, Ramgarh, Jharkhand State

Pollution Control Board and the Regional Officer,

MoEF & CC, Ranchi. The said Committee was directed

to undertake visits to the site, collect relevant

information(s) and take appropriate remedial and

preventive action In accordance with law if the

complaint is found to be correct. The final acticn

report was directed to be submitted before the

Hon'ble Eastern Zone Bench, Kolkata.

6.That, accordingly, the three Member Joint Committee

comprising of:

(i)Ms Madhvi Mishra, Deputy Commissioner, Ramgarh

Rajiv Ranjan, Scientist "E" from Regional

MoEF & CC,Ranchi.

•
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(iii)Mr. Ashok Kumar Yadav, Regional Officer,

Hazaribagh,

visited the sites in question on 19.07.2023 and the

Inspection Report was submitted to the Board by the

Regional Officer, Hazaribagh of JSCPCB vide Ref. No.

1004 dated 09/09/2023 which has already been brought

on board before this Hon'ble Tribunal on earlier

occasion.

7. That, it is humbly stated and submitted that the

Hon'ble Tribunal, during the hearing of the instant

case on May 03, 2024 was pleased to find that in the

Inspection Report the distance of each of the

crushers from the water body lS not commensurate

with that of the earlier Report filed by the

Jharkhand State Pollution Control Board and

accordingly directed the joint Committee to visit

the stone crushers and submit a fresh Inspection

Report duly signed by all the Members. The Jharkhand

'""r

to file

Committee Report on affidavit.

stated and submitted that the
_".

comprising of following Members:
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(i)Mr. Rajiv Ranjan, Scientist "E" from Regional

Office, MoEF & CC,Ranchi.

,
(ii)Mr. Jitendra Pradad Singh, Regional Officer,

Hazaribagh,JSPCB

(iii)Shri Nishant Abhishek,District Mining Officer,

Ramgarh as representative of Deputy Commissioner,

Ramgarh

revisited the stone crusher sites on 27/06/2024,

carried out the inspection afresh and the Inspection

report was submitted by Regional Officer, Hazaribagh

to the Board vide letter no. 1123 dated 12/07/2024.

The Committee Members visited nearby nallah and

recorded Geo-coordinates of places adjacent to nallah

as well as geo-coordinates of places inside the

crusher unit and supe,rimposed them on google map to

determine shortest aerial distance.

As per the revised guidelines contained in JSPCB

notification Ref. No. B-1966 dated 18/10/2017,

sitting criteria for rruni mum distance of

200 M. However,

kept for sitting

streams.
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The observations of the Joint Committee In the Report

can be summarized as follows:-

Sl
Shortest Aerial Shortest AerialName of Stone Status distance from distance fromNo
edge of stream Battery pointCrusher Unit
to boundary of to the edge of
Crusher Unit stream/ nallah

1. Dhanranjan Singh
Stone Crusher,
Chikor Operative 30 Meters 47 Meters

2. NeelamDevi Stone Closed 80 Meters 85 Meterscrusher

3. Pradip Mahto Closed 50 Meters 60 MetersStone crusher

4. Jai Mata Stone Operative 60 Meters 78 Meterscrusher

5. Hanurnantlal Stone Operative 114 Mts 146 Meterscrusher

6. TuntunSingh Stone Closed 80 Meters 85 Meterscrusher

7. Maa Chinnarnastika Operative 7.1 Mts. 38 MetersStone crusher

Photocopy of the Committee

Report submitted by Regional

Officer, JSPCB Hazaribagh

vide letter 1123 dated

12/07/2024 & Photographs are

annexed and marked as

Annexure 'A'

e Hon'ble Tribunal may be pleased to accept

afresh report of the Joint Committee
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submitted in pursuance to the order of this Hon'ble

Tribunal dated 03/05/2024.

10. That, this Affidavit is filed bonafide and in the

interest of justice.

11. That the statement made in forgoing paragraphs are

true to my knowledge in annexure are true copy of

its original.

Verified at Ranchi

DEPONENT

VERIFICATION: ~..,.....
T3- OCT ,n'l
....:....Oct6her,on this the day of

2024 that the averments & facts stated herein above..._,
~ ....;tf true and correct to my knowledge and belief and

n~thing material has been concealed therefrom.

DEPONENT
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Qii $II '<~ 0\5 '<I\ill M<i\l10 I ~ 4?10 I t:fltG,
~ ~ (fJl~-~ ~~~111~1IC'11.-cfToiTomo ~, Jicqlo{') xFs, 5\J11~611l1 I
Ref. ..... l.'_:?J~....... Date .. !~ :Q.-1:.~~~

From,
J.P. Singh,
Regional Officer, Hazaribag,

To,
Kumar Manibhushan,
Environmental Engineer.
Jharkhand State Pollution Control Board,
Ranchi.

Sub:- Compliance of the directions issued by the Hon'ble NGT, EZB, Kolkata in its
order dated 03.05.2024 in O.A. No. 152/2023/EZ in the matter of'Pritarn Kumar
Versus State of Jharkhand Regarding.

Sir,

Please find enclosed herewith the inspection report of crushers at Pali, Chikor and Sudi
in Rarngarh district. The committee was constituted as per the direction of Hon'ble NGT EZB,
Kolkata in O.A No. l52 of 2023 order dated 03.05.2024 and the inspection was carried out on
dated 27.06.2024 by committee members.

This is for information and necessary action.
Encl.- As above. Yours faithfully

~').O24-(J.P. Smgh)
Regional Officer

~.,
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l~srECTIO~ REI'ORT OF CIHiSIIEI{S IN 1',\1.1. CIIIKOR ANI) SUI)! IN ItAi\lGAHlI
DlSTRICT,.1H1\Rt<lIANIl .

As per the direction of Hon'ble NGT. Principal Bench, New Delhi in OA no. 153 of 2023 order dated

24.05.2023 (Prillllll Kumar V~. Slate of Jharkh;lIld) ;1 cI)1l1Il1itl(·c was constituted from the below

I11C1111011<.:dOf!!anilaliom:

Districll\!agistmte, Ramgarh.
• "lillistry or Enviromnenl, Forest and Climate Change( MoE FCC). Regional office, Ranchi

Jharkhnnd State Pollution Control Board.
[t W:lS alleged in the complaint that "there is a 10(1)1river in the area of vlllagc Pancbayat ofChikor and

Pali. in p::llticular villagc.s Sudi, Chikor, Ladi and Paali, wherein, within the prohibited area of the flood

plain zone of river, a large number of stone crushers have been established causing damage to

environment by contaminating river water and also effecting smooth now of'the river. The crushers arc

also causing noise polllltioll effecting health of the villagers of tile nearby area",

Accordingly. a three members' committee had been constituted -

Ms. Madhvi Misbra, Deputy Commissioner. Rarngarh
• Mr. Rajcev Ranjan. Scientist 'I;' from MoEFCC, Govt of India, Regional office, Ranchi

• Mr. Ashok Kumar Yadav, Regional Office.f, lIazaribagh, JSPCB
Above mention~d committee pro c-ceded for Pali and other panchayats mentioned in the complainl on

19.07.2023 and inspected the crushers nl<:ntioncd in the complaint. Based on (he inspections reports

had been prepared. Two reports were submitted to llonorableNGT in this case.

Honorahle NGT (Eastern Zone bench, Kolkata) in its order dated 03.05.2024 in 0" no.

152/20Z3/EZ instructed the above committee to visit tile stone crushers and submit a fresh

inspection report ~nsllring Ih:l! the cnmrnittcc report is duly signed by litem.

The then Deputy Commissioner, Ms Madhvi Mishra was transferred from RaTi1garhand new Deputy

Commissioner, Shri Chandan Kumar joined Ramgarh on 27.07:2023.

Due to some urgent work on 27.06.2024 Deputy Commissioner. Shri Chandan Kumar could not come

for site inspection and he authorized Shri Nishant Abhishek, District Mining Officer, Ramgarh to attend

the site inspection with the committee rnernbcr s.

Accordingly, a three members committee with following members proceeded for site inspections of the

crusher units on 27.06 2024.

• Sbri Rajeev Ranjan, Scientist 'E' from Ministry of Environment, Forest and Climate Change,

Region:t1offict:, Ranchi

• Shri Jucndra f'r;t$3d Sing!.), Regional Officer, Hazaribagh, JSPCB

Scanned with CamScanner
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Shri Nish,mt Abhlshek. District Mining Officer . Ramgarli on behalf of Deputy Commissioner.

R:ung;lrh
.\Iinin!! JI1"pCClf'f. Shr] R~htll Komar. Shri "irola Huskey. Assistant Envirotnncl1wl Engil1t~er.

spes. Shr: Chandan Kumar Yadav. Assistant Scicnlitie Officer, JSl'CB also accompanied the

t\)tllllljItC~ members.
The li,{ 01 the crushers inspected by the cOl1l1nittee members on 27.06.2()24 are us follows-

~':\"~;~3!"i';Jdl;:;-;;f:;;';tlcr ··--·i··i.u~"'i~I;--·----· St.l'~;-ln;;;;;'rks

1

_-1. -"-li'i)i;;,~r';;;:;;;;S;'-it'-St;;;;;::- ('~;;hcr-, --7t,~,:;;l'o:.2-(,.-Pl~l;,,,.-2-8(;- ----~·-o-p-er-a~li-vc-l-I'-ro-cc-.'-",...·n-g-:d-()f-'C-UI-,,-,,--1
Ch,kN Aren- 0,<;18 acre MIl)l.2024.....s lKI

DMO.

Closed

Operative Pro~tuil1ll done UPIO­
Dec.., 2012. As per

DMO.
, --

Processing done UPI\)

Sept. 2.023.As per

OMO.

[\IN' J ,24 acre

°rcrnlivc
l!anun,,"IJai Stone Crusher Khata )':0.134: Plot no.-158

Area- J .00 "en:
5.

t·~
r t , I~;Chh"'o",,"'" ''';, Crusher

L. __ ...._1_........._-_.. _l_ -----.-.L------II---------'

Closed

Area- l.00 acre
Operative Precessing done uptoKh:J(nNo·96.51.115.

Ploll)O' J64,167,16J.165.Arca- 2,00 May. 2024. 1\5per

DMO,
acre

.\lajoT ohSl'n':.Ilions (lfthe committee members during site insl)cclion 01127.0('.2024:-

'nit: committee member has the following ()bserValions about the crushers inspected-

_9rusher I: Hhanr:lIljan Singh stone crusher ( sec pllot.os 1 to ]0)

I) Pucca boundary wall was observed around rhe crusher unit (see photos 1,3,4,10).
2) New plantations had been done inside the unit premises adjacent to boundary though the plants

were small 1101\' (see photos 1,3,10). II was instructed 10 ensure survival of new plantations,
3) After inslnlclions of the committee members crusher was operated. Water spraying arrangements

on conveyor belts, material transfer points were observed to be functional (see photos 3,7,8,9).
Water spraying arrangement was functional over hopper in the unit also (see photo 2).

4) Two siltation ponds were observed inside the unit premises (sec photos 3,4). Crusher operators
explained tha: those siltation ponds also acted as rainwater harvesting recharge structures.

5) A Hoard with name, address of operator was installed at the entrance of unit (see photo 10).
6) Nearby IlJllah was visucd by committee members (sec photos 5.6). Geocoordinates of places

adjacent 10 naHah was recorded and also geo-coordinates of places inside the crusher unit was
recorded. Geo.c{)ordinalcs recorded were superimposed on gocgle map and shortest aerial distance
determined accordingly (sec photo 60)

Scanned with CamScanner
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/

,,/
7) Shorle);t ~cri:\1 dist:lI1cc fWIl1 the edge or llall:1h!stn:am was approx. 30m from boundary of the

Ct1l';iH.:runit. ShOl1est aerial di!>wl1ccfrom battery point (main crusher unit) 10 edge of nallah

(SIrC:II11) \\'J~ .ipprox. 47m (sec photo>: (,0).
S) Due 10 I'l"l',('IKC or bi)Um1(\ry wnl! and ,iltation ponds sLOIlC dust! sill' from crusher would not go

to\\'nl"l\;; 1l~lh\l.,trc~1l19) Onsill' inSll"1l(,tions III the crusher unit 0l}cralnrs: COlllmitlce members instnlctcd the crusher
opcr;llnrS IIIensure the strength of bO\.1l1cbry wall so that it docs not fall during heavy rains, storms,
etc. ;\ water rcscrv()irit,ll1k ran be constructed in the unit so that there is no shortage of water for
dust '\\\lprc$. ion illeasures, Survival of new plalltation!' should be ensured so that green belt barrier
is developed at the earliest. It was instructed that rainwater harvesting structures should be made as
per the design :1110procedures mentioned in Central Grilimdwater Board guidelines Of Slate

grotlndl\'~\el hO:1rd },n.liociillCS.

I, Crusher was found non-operational! inoperative (sec photos 11,12,13).
2. Local people said that the crusherwas not operating for more than last 2.5 years.
3. Ceo-coordinates of plnces in and around the crusher unit was recorded. Gee-coordinates recorded

were superimposed on google map and shortest aerial distance determined accordfllgly (see ph{)lo

(1).
4. Shortest aerial distance from nearest ualtah Istrc3m to last silt edge around crusher was approx.

80m (. ce phOlO(> l ) . Shortest acriallii~tancc from nearest nallah /strearn 10main crusher unit
was ~ppro~. SSm (see photo ()I).

Cnlsher 3:Pradip Mahto stOlle crusher (see photos 1410 17).
I) Crusherwas found non-operatiollallinopcrative (sec photos J 5,16,17).
2) L,oeal people informed that crusher was not operating since last 2.5 years.
3) Geo-coordmales of places in and around the crusher unit was recorded. Gco-coordinates recorded

~;;:c superimposed on gocgle map and shortest aerial distance determined accordingly (see photos

4) Shortest aerial distance from nearest nallah/strearn to last silt edge /crnsher stone edse was SOm
(sc_ephoto 60). Shortest aerial distance. from nearest nallah !stream to main crusher ~nit tb ..
romt was approx, 601l! (see photo 60). nltery

Crushl'r 4: Ja.i Mala Hi stoo\~ crusher( sec Ilholos 20 to 34).

I) I'ucca houndary WAll was observed around the' I . ("l) N I . ' , ems leT lIntt sec photos 21 232627 28 29')
~ ew p antattons had been done inside the unit pri>m's d' • , , .".,.

were small now (sec photos 21 26) ]I \Va .. t ~. dles a Jtlecnt to boundary though the plants
') [ . . ,.. , S illS ruete to ensure SUrviV'l1 of ne . I· .'
_) A ler II1struclions of the cOl'unittec . 'b ' . w.p untatlOns,_ mel.) cr~ clushcr was op"r t d \\1

arrangements on conveyor belts JIl'tterial tr f' ~ a e, .. ater sprayino
ho!)' ')0 22 " . -, ' •. ans cr pomts were observed to be f,' '"

P lS ~, ,L3). Water spmylll!l arnlllgclnent \Vas ft"'1 . unctlOnal (secphuto 34). . une IOll.l.O\ier hopper also ill the unit (see

4) One siltation pond W:I~observ"(\ il"I' h tl' .' ._. ,'l.~,(;t1l\JI prCl11lScs(see 1
explalllcd that si.ltation pO'1daleo "cled"s .'. I - .' P lotos 24), .C. nlsher operators5 . ' . ,., .. . " HlHlwntcr l:lrVcst" '. h

) A board with Ilamt\ address of operator was instnlle \ .t llllg rcc arge stmctures,
photo 27,28), t a 110 entrance of unit (see photo sec

&) Gco-co(lrtiinntcs or places adjacent to II' !'·I '
d
" ,.1 1,1 I \~ ns rccordcd( sec phot 30 J

COI)r lll~tcs oj places inside (he emsl " ..'t . . os. I) and also geo-, Il.:l IIllt wns .recorded G' , . d', co-eoor mates recorded were
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'UI"'rlll'i",,,,d [Il) g""'rk II\:IPand ,hone,' :,,:,,,,I til"""":[: ddcullincti nccordingly (~t:(; ph)\l1
(,2 )

7) Sln"1,"\ ncr;;'1 di~tnIlCl: Ih)l11 the edge ofn:libhfqrcnt1\ wa, :l!lprnlC 60m Croll) boundary urlll..:
cruxhcr 1I1111.Shortc,! fieri;!! d,\LII1CC !'10m bath:!Y point (main crusher unit) III edge of nnl!nh
(strcam) was Ilppnvc 7).(m(sec pilot" (2).

S) Altempl W;1Smade to m(';\$1H'C tile "hmlcst distunce hc!\vncn crusher' houndary tim! nearest
lIallah/ion.: ( ~(1t: p\J(ltoS J I,J2) but It elm!" nul be dune ;HlcitrlilC\y due to presence of dense

bushes.~hrubs,
9) Crushed 51:1!!WM oh,crvctllO he !,ept (1111~itlc a.nd IHI,im;cn\ (0 the bOlludnry wall oj'this crusher

unit (sec phOIO 29). Crusher \lpt'I;II()r~infnlillcd that they have kept the slag for s.trcngthcning
ni'lh)tllHlllry wall. nowc\'(~r. ihls slag would now (owl.!l'ds nnlluh /strcam with rainwater. It ";;1,
instrl.lctcd to remove the. sln1; from there nt the tarlicst.

10) Ousitc instruclions tn tho cl'lI~hel' lIuil npcrntort Committee members instructed the crusher
operators II) Cl1);UIC the strength of boant!nry w:1I1so that it docs not fall during heavy rains,
sto rrns , etc. Few more sillatlon ponds can be conslrucled inside the premises. A water
r,~ser\,l1irllal1kcan be constructed in the unit so that there is no shortage of water for dust
suppn::ssio!\ measures SurVival of new plantations should be ensured so that green belt barrier
IS devdoped ntthe curliest. It was Instructed to remove the slag nrt)und the crusher boundary at
llil.: carlies!. 11 was In';l1'llct(~dtltat fniIlW;l\1:1'harvesting sll1lctllrCS should be made as per the
dc,jrll ~nd procedures mentioned III Central GroundwatCf Board guidelines or State

groundwntcr board g\1iddincs.

~rushcr 5; Hamlln.llnt UII ~tllllc cnL~hl'r ( ~tC phot(ls 35 to 44)

l. Puce;) wall bOl\r1\!;try was observed around the crusher unit (sec photoS

35,36,37,41,42,43,44 ).
2, No ncw plantations had been done insidc. the ,mil premises, Some plants,trees were

observed inside thc premises (lnd ncar somc portions of boundary (see photos
35,36,39,40,43) but tbey were not satisfactory and. did not. act as. effective ba.rricr. It \\'as
inslHlcted to pkmt new trees !~recn belt at.the boundary in this monsoon( year 2024),

3. Aftcr instructiolls of the committee members crusher was open,ted. Water spraying
arrangements on conveyor belts, Illaterialtransfel' poilltS were observed to be functional
(sec photos 37,38,40). Howc"er Cl1lsher operator should impnJVc water spraymg
arrangements in this unit, Rcgulal' repair and maintenance oftaps,pipcs should be done,

4. Siltation ponds wert observed inside thc unit premises (see photos 42,44). Crusher
opemtors cxp!nincd that those siltation pontis also acted as rainwater h,lrvesting recharge

struclures.
5. A board with ntlille, address ot operator was installed at the entrance ofunil (sec photo see

photo .IS).
6. Gcn-coordirwtes of places adjacent 10 mtllah was recorded (llld also geo-coordinates of

places inside the crusher unit WilS recorded GI.~o-c()ordinate~recordcd were superimposed
on google map find shortest aerial distance determincd accordingly (see photo 62),

7. Shortest aerial di~tance fmm the edge of nallah!streanl was approx., t 14m from boundary
of the crusher unit. ShorteSt acrinl distance from battery point (main crusher unit) to edge
ornn!luh (stream) waS approx, 146tll (sec photo 62),

8. Oniiitc instructions to the crmhcr unit OJl('flllor: Committee members instmcted (he
cl1lshcr operators to ensure Ihe strength of boundary wall so that it does not fall during
heavy rains, swrms, etc. A waler reservoir/lank cml be constructed in the \lnit s() that there
is no shortage of water I'or dust suppression measures. Itwas instructed to plant new trees
igreen belt at the boundary in Ihi. l1lonsoon( year 2024). It waS instructed that rainwater

Scanned with CamScanner

" '

I

200



-12-

ll.ln'C'ling strur iurcs s\l.'ultl he :n;1rk as per tile design and procedures mentioned in
CCl1lr:,1GrollmtlV:llCr Board gnidelinc,> or Stale groundwater board guidelines.
Crll\hcr (,: 'II~T!lnlllll Silll!,h Stone cruSh('r (sec 1,1101...39)
One inoperative crusher unit was observed inside the boundary premises oft\.lIs Hanumant
Lal SIQIlC crusher, (~t'c photo )()). JSPCB officials ami other officials informed that this
crusher unit \$ "I$() lhG part of 1\11:'; t lanumant Lal Stone Crusher and Board has issued
C'Tli/C'TO I'm both unit. There i~no any crusher unit existing in the name of MIs Tunrun
Sin!;h. Officinls ,,1'0 informcd that the crusher wns not operational for approx, one year.

Crusher 7: '\lall CI!hitlllH,slil\l~ StOllC crllsher (scc photos 45 to 54)
I, Pucca boundary wall w<1S observed around the crusher unit for three sides. In one side

some rocks, stones were kept (sec photos 45.46,47.48.49.50. 51,54,58).
2. New plnmntions had been done inside the unit premises adjacent to boundary though the

pl:ultS were small now (sec photos 49,51,54). It was instructed to ensure survival of new
piill\t:lliol1s,

3, On the instructIOns of the committee members crusher was operated. Water spraying
:lIT~ng.C\l\Cnt$on conveyor belts, J1)~lcrial transfer poinls were observed to be: tft'nctional
(sec photos 46,.J7,4S,52,58). Little dust emissions occurred at Oil of cnlshing point sbelow
the hopper ( see photo 46,47). It was instructed to make arrangemnrs for water spraying at
that point prior to start of crushing' and also thorough welting of stones at the hopper.

4. Siltation ponds were observed inside the unit premises (see photos 54,59). Crusher
operators explained that those siltation ponds also acted (IS rainwater harvesting recharge
structures,

S. i\ board with IHlIl1C, address of operator was installed at the entrance of unit ( see photo
45).

6. Gee-coordinates of places adjacent to nallah was recorded and also geo-coordinates of
places inside the crusher unit was recorded, Gco-coordinates recorded were superimposed
on google map nl1d shortest !!erial distance determined accordingly (see photo62).

7. Shortcst aerial distance from tbe t:dge of nallah!~tream was appro){. 7.101 from boundary
of the crusher unit( sec photo (2). Shol1CSl.aerial dist:il7\cCfrom bntt.ery point (maio crusher
uni!) to edge of'nallllh (stream) was apprnx. 38m (sec pilott) 62)_.

8, Onsile instructions to the crusher IInit operator: Committee members insrrueted the
crusher operators to ensure the strengt.h of houndary wall so that it docs not fall during
heavy rains, storms, etc. i\ waler restrvoirltank ean be constructed in the unit so Ulat there
is no shOltagc of watt'\' for dust suppression me:lS1Jres.Survival of neW plantations should
- be ensured 50 that l:rccil belt barrier is developed at the earli.cst. Improvement in water
spmying al the hopper unit shmltd be donc for thorough wcuing of stone prior to crushing.
It \\',IS instructed thaI r<lil1watcr harvesting structures should be made as per the design and
procedures Illcntioned in CcntrJI Groundwater Bo~rd guidelines or Slate grollndw(lter

board l;uidelincs.

Waler Jlow in the jore/nal!:)h was observed at diffe;rcnt locations (see photos
18,19).

AnlHllalv in the dislance hCIII'CCIl thl~jUI'l'/llall.nhfstrclIlIl bl~twccnthe I'\:}lorts:

During last inspcction dated 19.07.202J there was Ill) bOllllllilry wnll around Ihe ct1.1shers ;\Od
nllllahistream alld there IVUS silt Icrushcd stOIll' spread around the cnlsher units. I1tcrefore, the
shortCbt ;Jeri,,1distallcc was tnkcn from !a:;t sill/crnshctl stone position adjacellt to cnlshcr units
and edge of nullall. However, durin!! this inspection tlnted 27.Q6.2024 boundary wall has been
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ronstructl'd around all olxr:ltjo\lill crusher units inspected and therefore shortest aerial distancc
has becn taken from bound;)l)' to edge of nallah. One more shortest aerial distance has been
taken frorn main crilshing unit (b:J1tcry point) to edge of nallah/slrcam. The distancc
measurement has been done on the ba"is of gcocoordinotcs ((lkcn during site inspection and
sllpctimp(l~l\ion or Ialitude , longitude on google mnp, Date of google map take» is of
25.04.2024 as this WJ1' latcst avail~ble. The distances determination has been shown in photos
6n.61.62. GC()t~gf!.cdpholOgr;lph~ has also been included in this report for knowledge oflalitucic

and Inll!).itlldci)f$itc, in~pcCl.cd.
~o\t: River mentioned in the complaint of Shri pritam Kumar is known as Dhordhoru river.

1m ,orlanl uidclincs for sili,," OfCfUshcrs ,IC:I!"the rh'crs nalJahs:

,A.spt~rthe .JSI'CB l1()lilicnlion 11-15.Rcrllo. B-1966 dated 18.10.2017 a revised CTE guidelines
for ,iHll1g_ or industrics hns been issued. t\S pa the above notification minimum distance of

sh)l)C cnlshcrs from rivers should be 2()O lilctcrs.

Rivvrs III Jharkhnnd ;IS pCI' the S\~tc Pollutioll Control Board arc:
River ,D;111lod:lf, Swam Rek.hJ, Ajay, Sanjay, !'\of[h Kocl, Soulh Koel, Kllarkai, Barakar,

13(lk~ro,13h;nrvior any other river of importance

water bodies:Topchanchi Dam, Shiv Ganga, Dimllil Lakhe, Patratu Dam or any other water body of
lInponnncc :\s per JSPC Board Notification No. 22 dated 22.03.2005(CoPY enclosed

:\nl1cxurc-l)However no minimum distHLlce criteria has been kept for sitting of crushers ncar the seasonal

nal1ahslscasonnl streams. jorc, ell',

ConclusiOll lInri rec.uul!IIcndatiolls uf tile, ClHlIIuittce:

0\'(:1':111there was improvement in the compliance ofCTO conditions like

3. CUDstnJction of siltation ponds,
b. Construction of puce-aboundary wall,
c. >-Jewpla~ltations in lheoperationalll1l1ts( except one as mentioned above).
d. lnstallatlllll and oper<lIlOnS of water sprinkling Iaciliies,

that was instructed after last inspection of the c,omrniuee members on 19.07.2023.

Ilowc"cr, more improvemcnts an: needed for complete compliancc ofC'['O d" . d
m'reS"'I)' I" 't'11 t )". ' !' 'I . con Illons an, ,," "s, C lUI> \\c,1'c gIven or l.1Dt as mentioned in the last . '. ,I' f I'I I' d 1 Id b ' , p,uagrap I 0 cae 1 CnISheT
UIlI, tlc(a ro;! SlOU (~con,;tructcu Illsiciethe prell'iscs of '~HiI . , ' . I ' ,ero condition. I ., Ie opcr,lltOna crushers [IS per

There was some stone duSlli;i!1 near the dosed! non operaI'I hN I I) . . ' , - (.lOnil. crus er units viz :\1/s
, Ci: an,1 eVI stone crusher and Mis Pradip \1anllJ stone crusher '{'h . h . . •

d

t tn" .1 ' . creare c ances of this Slon'
us 0 ow IIlto t1': flver slowly al{JIlg with rainwater. It was reeo.. - C

an,'angemcl)ts!stc. r,'s may be taken \10 so lhal th' t d mmended, that some" I .. c s one \lsI from the abo
operallonal/e oscd crusher units does not flow into river. ve non-

All crtlS!l\~rowners were strictly in,tructed to maintain the wholeso
m:arby waterbotl."/nallah!strcflffi Wl1:"I, . , . . . me neSS oCthe water in the

.• .' ., ., IS III question. DUring tIle in > • '

Shn PntJ ..m I.(umar was nol present ()n' . . 'I. spcchon, the complalll<lnt. .. ,Ilqulry Wltl the local P' I '
COl!lllllllce thai no person havill" rrllll" 111"1' . K'. .' cop e, tt WilS told to the

" • v I .lin U!llar reSides there.
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Photos of crushers, nallahlstream taken during site inspection on 27.06.2024 and google image
photos superimposition

Crusher 1: Dhanranjan Singh stone crusher (see photos 1 to 10)

Photo 1: Photo of pucca boundary wall around
the cru her unit.New plantaions can be seen.

Photo 2: Photo of water spraying arrangement over
hopper area.

Photo 3: Photo of boundary wall, siltation pond
and new plantations.

Photo 4: Photo of another siltation pond

_~ Photos 5& 6: Photos of jore Inallah near the crushing unit where Geocoordinates were taken
.>: ~
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Photos 7& 8: Photo of water spraying arrangements over conveyor belt and transfer points.

Photo 9: Photo of operational crusher with water
spraying arrangements. owner at the main entrance
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Crusher 2:Neelam Devi stone crusher (see photos lIto 13)

Photo 11: Photo of stone dust around the
inoperative crusher.

Photo 12: Photo of name and address of owner over a
wall

Photo 13: Photo of inoperative crusher unit.
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Crusher 3:fPradipMahto stone crusher) (see photos 14 to 17).

Photo14:Photo of name and address of owner over Photol5: Photo of inoperative crusher unit.
a wall.

Photo 16: Photo of inoperative crusher hopper Photo 17: Photo of nallahlstream down the line from
crusher

Photos L8& 19: Photos of water in the nallahl stream at few pLaces

"
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Crusher 4: .lai Mata Di stone crusher( see photos 20 to 34).

Photo 20: Photo of water spraying arrangement at Photo 21: Photo of pucca wall and new plantations
transfur ofrn'''TP"nr

Photo 22 Photo of water spraying arrangement at Photo23:Photo of water spraying arrangement.
Transfer point and conveyors.

Photo 24: Photo of siltation pond in the unit Photo25: Photo of kutchalnon metal road in the unit
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Photo26: Photo of plantations /green belt in the Photo27: Photo of name and address of owner on the
unit. metal gate at the entance

Photo28: Photo of small board at the main Photo 29: Photo of fine slag kept just ouside
the entrance with name and address of owner. boundary wall.

~7.

Photo30:Photoof nallahlstreamnear to the Photo31: Photoof measurementby tape between
crusher unit. nal1ahand project.
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Photo 32: Photo of measurement by tape by the
committee members and other officials.

Photo 33: Photo of kutch road inside the unit
Stone dust can also be seen.

Photo 34: Photo of water spraying arrangements over hopper.

,..
<; ;_flf~~:\,
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Photo 35: Photo of metal board at main entrance Photo 36: Photo of pucca boundary wall around the
of unit with name and address of owner. crusher unit

..
Photos" 37& 38: Photo of water spraying arrangements over conveyor belt, transfer point area.

Photo39:Photo of inoperative crusher inside the
boundary. r

Photo 40:Photo of water spraying arrangements
in the crusher.
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Photo 41: Photo of pucca boundary wall around Photo 42: Photo of siltation ponds in the unit premises
the unit

Photo 43: Photo of pucca boundary wall around Photo 44: Photo of other siltation pond inside the unit
the unit. premises.
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Crusher 7: Maa Chhinmastike Stone crusher ( see photo 45 to 59)

Photo 45: Photo of metal board at main entrance Photo 46: Photo of water spraying arrangements
of unit with name and address of owner

Phot047: Photo of water spraying arrangements.
Some dust emissions below the hopper was seen

Photo 50: Photo of stones/rocks kept in the
unit in one side

213



-26·

Photo 51: Photo of boundary wall and new
plantations.

Phot053: Photo of nallahlstream adjacent to and
near to one of the boundary of the unit.

Phot054: Photo of boundary wall and siltation pond
New plantations can also be seen.

Photo55:Photo of nallah flowing near to the unit.
Pucca boundary wall has been made facing nallah

Photo56:Photo of boundary wall and green belt

- ---), .
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Photo 57: Photo of metal sheets with pucca
boundarv waH.

Photo 58: Photo of water sprinkling arrangement
over hopper area.

Photo 59: Photo of covered siltation ponds cum
water recharge structures.

Photos of superimposition of Geocoordinates of crushers and nallahlstream on Google earth
image and shortest aerial distance determination
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Photo 60: Photo of geocordinates of crushers inspected superimposed on Google map. Approximate shortest
aerial distances of crushers boundaries and main unit frOID the nearest nallahljore can be seen.

-"'-1=:11;9[0 61: Photo of geocordinates of crushers inspected superimposed on Google map. Approximate
distances of crushers boundaries and main unit from the nearest nallah/jore can be seen.
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Photo 62:Photo of geocordinates of crushers inspected superimposed on Google map. Approximate
shortest aerial distances of crushers boundaries and main unit from the nearest nallahljore can be seen.
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(i)The criteria of distance shall not be applicable in case of Industrial Estat. /Industrial Area/industrial Zone declared by the authority or in case 01:':
Expansion/modernization/diversification of the existing units or in caseof installation of lesspolluting industries/Units than previous one at the existing site:
in the opinion of the Board provided that the habitation (Cluster of permanent buildings having 200 or more inhabitants) is at a distance of minimum 1001

meter from the battery limit and odour or noise problem is not significant, '

{ii)The Industries/Units, which havebeen installed before 14.03.1990, are exempted from NOC.

(iii)Rivers: Damod~r,Subernrekha, Ajay, Sanjay,N. Koel,South Koel, Kharkai,Barakar,Bokaro,Bhiarvai, or any other Riverof importance.

"(iv) Water Bodies:Topchanchi Dam, ShivGanga,Dimna Lake,Patratu Damor any other water body of importance.

"" ForProtected forest, Reserveforest, National Park,Natural Sanctuary,Any sensitive Area, Placesof National/State level importance, minimum distance of
battery shall be 1000 mtr. for Part-A [ Red Hazardous Category]. Part-B (Red Major Polluting Category(Group - All, and Part-c[Red Major Pollutirs '.

Category(Group-B)]of Annexure-I

~,.
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